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(ii) Policies arc issued for terms on 
15, 20 and 25 years only and pre
miums are payable yearly.

(iii; The minimum sum assured under 
the policy is Rs. 1,000/- On any 
one life, policies are issued only 
upto a maximum total amount of 
Rs. 5,000/—.

(iv) The first two years* premiums must 
be paid by due dates (a month's 
grace period is allowed). After 
atleast 2 years' premiums are paid, 
it default occurs in the payment of 
a premium, life insurance cover is 
extended for ;t year from the due 
date of the premium, but the 
facility of extended covcr is avail
able only once in 3 years. Further 
it is not incumbent on the policy 
holder to pay the premium in 
default. If he chooses not to pay 
the premium, the sum assured 
undci the policy is reduced. Since 
a default is allowed once in 3 
years, there may be more than 
one default under the policy and 
the reduction in the sum assured 
depends upon the number of 
detaults.

Utilisation or Boeing 707

* 1027. SHRI SHYAM NANDAN 
MISHRA : Will the Minister of TOUR
ISM AND CIVIL AVIATION be pleased to 
state whether Boeing 707 have been running 
to full capacity .luring the past three years 
and if not the annual figures of capacity 
utilisation?

THE MIN1STKK OF TOURISM AND 
CIVIL AVIATION (DR. KARAN SINGH): 
Neither Air-lndia nor any other international 
airline which is a member of IATA is flying 
to full capacity. Air-lndia’s load factor has 
been in the neighbourhood of 51% which is 
in line with the average international load 
factors according to I. C. A. O. statistics.

Development of Paradeep Port for Handling 
Increased Quantum of Iron ore

*1030. SHRI D. K. PANDA : Will the 
Minister of SHIPPING AND TRANSPORT 
be pleased to state :

(a) whether Paradeep Port in Orissa 
can be developed to handle as much as 10 
million tons of iron ore per annum, against 
the quantum of 4 million tons of iron ore 
as fixed to te  reacned -during live Fourth 
Plan;

(b) if so, whether Govcrrmcnl propose 
to provide the required finance for the pur
pose; and

(c) if not,the reasons therefor?

THE MINISTER OF PARLIA
MENTARY AFFAIRS, AND SHIPPING 
AND TRANSPORT (SHRI RAJ 
BAHADUR) : (a) to (c) . The on? (oadimr 
plant can handle at present upto a>'out 2.5 
million tons annually. This traffic is 
available. The Fourth Five Ycai Plan 
provides foi the export of 4 million tons 
through Paradip bv the end of the Plan 
period. Steps arc being taken to provide 
ports fucililies for increased iron ore exporfs 
upto 4 million tons. Technicall> it should 
be possible to develop Paradip Port io 
handle larger quantities beyond 4 million 
tons. But such a scheme would depend on 
the long-term prospects of the traffle, which 
will have to be assessed carefully with 
reference to a variety of factor1* including 
the availability of deposits of exportable 
ore .mining arrangements, transport facilities 
the demand in foreign markets, and the 
overall economics of all the investments 
involved. The varions Ministries and the 
Planning Commission will have to examine 
these aspects before the question of 
expansion of Port facilities for export of 
iron ore can be considereJ.

Development of Tourism in Gujarat

*1036. SHR1JADEJA : Will the Minister 
of TOURISM AND CIVIL AVIATION 
be pleased to state :

(a) the amout earmarked for develop* 
ment of Tourism in Gujarat during the 
Fourth Five Year Plan period; and

(b) the main features of the programme
for development of places of tourism in 
ihe State? '
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THI : M: N IST E R OF TOURISM AND 
C IVIL AVIATION (DR. KARAN S IN G il) : 
(a) and (b). The :~mount ';..) rar ,;pent in 
the· Fourth l'!an 1111 t•J mi s rn ,·chemcs 1ti 
Ciui a r:tl is Rs. 14 ,09,300. 011 th e const ruc -
tion of a tllu r i-., 1 bt~n ga ll)\\' ;.v1d the ll lu un l in g 
or :1 Son-et-L~lllllcrc s how at ~:tbarnn t i . In 
a·. l11ition. it is p ;·uposcd Ill augn1cnl tl1c 
existing :tccurnmoda ti o n ill th e G 1r Sa nc tuary 
and p;,wide uanspo rt raci I i l ics a l a cns l n 1· 
abo111 R s. 10 lakhs. The Stale Government 
pmp<Jsc to spc 1HI R s. 50 l<•.khs on other 
schemes during the F ourth Pl a n. 

Assistance \'rom Aid India Cor.sorfiu .n 

':'103 7. SHRI S . .'\. !\IURU(;;\NAN-
TIIAM Will the Min i,:te r of FINANCE be 
!'lease d lo s!a le : 

(:l) th e q u:111tum ul a i•! so ugh t by In dia 
rrom Aid L hl ia Con ·;ortium \'or the Fourth 
Plan pcri,>d: 

(b) th e to ta l a id s.J rar r e..:ci1 · ·~d i'I'O m 
the Conso rtium : anu 

(c) what l'u rth n .aid 1s expec te d f rom 
the C nn >n rtium '? 

THE MI N ISTER OF F I NANCE (SHRI 
Y ESHWANTRAO CHAVAN): Ut) a n <~ (b). 
The Aid. Indi a C,>nsort ium pro v ide s a id 01 1 
an <tnnu a l bas is and no t \·<1r a Plan periud 
nr 5 vears. The cummitn:ents mad:: by 
the Aid India Consu rtiun1 m e 111bcrs ror t he 
lirsl two years of the f'ourth Plan v iz . , 1969-
70 and 1970-71 :unvu n t<:d to ~t\3 1 million 
(Rs. 62~ crores) and 'i-;752 million (R s . 564 
<.: ro rc s) r..: spectiv..:l y . 

(•·) At tile recent 111..:et in g hc id at Pari ,_, 
Members of the Co nso rtium :1g1·ecd tha t 
for the ycRr which l".r:gan AiJ I·il I , 1971 , 
levels of new commitments o r no 11-projcct 
assi st ance or about ~650 million, ur project 
assistance ,1f abLl!lt :-;500 mill io n and food 
aid of about S l 00 mi II ion wo uld be u..:>i rable. 
Within the total, Members indicated action 
which would resu lt in ab•Jut s;'10 million in 
debt relief. Firm commi tment s ror aid in 
197 1-72 will , huweve 1· , b e a va il able o nl y 
~! ftcr the neccssa r v legislative a n d guve rn-
mcntal appn"•a ls hy the nmc,·r111:d Mem ber 
Countries. 

J f'rilten .·llf .' wcr ., 

lJivcr~iuu to India or aid C onunitlcd to 
Pakistan lr; \\" rid Bank Consor t imn 

':' 103'J. SHRI ll iSHWANATH .JH UN-
.11-lU NWALA :Will the M ini s tn of F l NANCE 
be pleased to s late ; 

(a) whether India l1<1s made any elhll·t to 
seek divnsion of a port ion or the aid. pro-
v id ed lw tl1e world Ban\.- Consurtit'nl t u 
Paki ;ta11. tn In dia for the benefit or the East 
Bengal re l'ugct;;s in ln d i a; and 

(b ) if so, the outcome thneor ., 

THE M I N IST ER 01 · I· I NANCE 
(SHR I YI:S II \~'ANTRAO C ll t\VAN) 
(a) and (b). Aid Paki s tan Consu rtium met 
illf(Hmally i n Paris on J une 2 1. 197 1 un,kr 
the Cha irma:111 sh ip o f the World \lank. 
Ac·~<> rding to the p,·e-;s re lease iss ued by t he 
World l3anl-- . neithe1· the Bank asked the 
Mcmb-:rs to in dicate int ended Comm itme nt s 
,,r new cc•.llllll lli ..: or develnpm:nt a iel to 
Pak is tan. nur we re :tny sue\1 indications g iven. 
In v iew <>f thi s, t he qu~s tion or cl ivus iun or 
a -;s is lall cc g iven by lite World Bank to Pak is I an 
f,,r the usc or· l~asr llcngal rerugees dues not 
ari se. We ha\ e . ll<>Wc\er. empha;, i.·. cd in i n-
ter natio na l furum s including the C<' n'''' tit m 
tl1at th e Ban g ia De s il 1·e fugees a rc a rcs pun-
.sib ilit y of tiH: intcrnati<lna ! ct'lllmun il ) ;1 n d 
adequate int ernati( >nal a.ssist:li'Cc' f(lr the 
t e mporarv maint cnanc..: or t\lcse rcrugces in 
Indi a should be made :t\:tilablc tu us. 

G uidelines Rc~arding Bonu s Shares 

· 1041. SHRI MADHURYYA HALDAR 
Will the Mini ste r of FINANCE be pleased to 
s ta le 

(a ) w he ther Covcrn m cnl have recently 
arm:nc!ed the g uid e lin es about bonus shares; 
and 

(b) if su. tllC re <hOil.s therefo r . 

TH E M \' N ISTER Of STATE l N THE 
Ml N ISTRY OF F INANCE (SH RI K. R. 
GANESH) : (a) and (b). Yes, Sir; a sta te -
ment incli cat in ; the amendments made and the 
reasons therefor is laid on the Table of the 
House. 




